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BEFORE THE REG STRAR SUNI L THOVAS

Petition(s) for Special Leave to Appeal (CGivil) No(s).13471/2010

M S. SHEETLA BARA & ANR. Petitioner(s)
VERSUS

STATE OF U.P. & ORS. Respondent ( s)

(Wth prayer for interimrelief and office report )

Date: 25/07/2011 This Petition was called on for hearing today.

For Petitioner(s) M . Manoj Kumar, adv.
M. Garvesh Kabra, Adv.

For Respondent (s) M. Arun K. Sinha, Adv.

UPON hearing counsel the Court made the follow ng
ORDER

Await return of notice of respondent Nos.2 & 4.

List the matter on 30.08. 2011.

(Sunil Thonas)
Regi strar
SB



